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SHRI MADANLAL KHURANA 
(South Delhi): Why don't you ask 
from your Government, why are ask- 
ing it from Sri Lanka's Government. 

(lqterrupriom) 

SHRI MUKUL BALKRISHNA 
WASNIK: Khuranaji, it is the Con- 
gress Government which could man- 
ege to locate Shivrasan and his where- 
a bouts.. . (lrarerrrrprions) 

[English] 

MR. SPEAKER: What Shri Kbu- 
rana is saying is not going on record. 
(Imerrrcptions)* 

MR. SPEAKER: Mr. Wasnik. you 
will sit down p!ease. 

MR. SPEAKER: Mr. Wasnik. you 
are crossing the limits. 

MR. SPEAKER: This question was 
not asked from you: it was 
addressed to Government. You have 
not to rcply it. let Mr. Kapse speak. 

[English] 

MR. SPEAKER: What you are do- 
ing is being watched by setybody 
there. Let us do it in such a fashion.. . 

SHRI VlLAS MUTTEMWAR 
(Chimur): What about Shri Khurana? 
Why is he doing like this? He is 
doing like this everyday. (Infemdp- 
lions) 

SHRI MADAN LAL KHURANA: 
Mr. Speaker, I allege that this Gov- 
crnmetit has been a total failure .... 

(1 nterruptions) 

[English] 

MR. SPEAKER: Khuranaji, it is 
not really fair. 

(Interruptions) 

MR. SPEAKER: Please have your 
say in a quiet manner, dignified man- 
ner. Dr. Kapse 

SHRi RAM KAPSE (Thane) : Mr. 
Speaker. Sir, 200 people intruded into 
thc Nos!el for Adivasis situated at 
Talasari in Thane District of Maha- 
rashtra and manhandled the Superin- 
tendent of the Hostel, his wife and 
students. Besides. they tried to bum 
alive tw.0  emp;oyees of the Hostel. 
They destroyed the Auto-rickshaw. 
cycles & pots and paintings and pho- 
tos of Baba Saheb Arnbedkar, Shi- 
vaji Maharaj. and other respected 
persons have been desecrated and 
broken. Home Minister should give a 
statement about the atrocities com- 
mitted on the Adivasis and ensure 
full protection to them and issue in- 
structions to the Government of Maha- 
rashtra accordingly. These atrocities 
have been committed at Talasari at 
the instance of the lcaders of Com- 
munist Party (Marxists) for the last 
so many vears.. . (Intewripti~ns).. . . . . 
These people have engineered this at- 
tack also. . . . . . (lntermprr~m) 

[English] 

MR. SPEAKER: I think, you 
should not jump to the conclus~on. 

(Inrmrrpriom) 
MR. SPEAKER: You are also do- 

ing it like this. 
(I~rnupliolsz) 

MR. SPEAKER: I have said that 
he should not jump to the conclusion. 

(1~ewuption.d 

*Not recorded 
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SHRI SAIFUDDlN CHOUDHU- 
RY (Katwa): If they are making al- 
legations against our party, they must 
know that it is the Bhartiya Janata 
Party People who are not allowing 
rhe cultivators to cultivate the land. 

(It~/erruptions) 

SHRl RAM KAPSE : They have 
been arrested also. I have visited thc 
place. (lnterrrcptions) 

SHRI SAIFUDDIN CHOUDHU- 
RY (Katwa) : Our party office has 
been cruelly attacked and the cultiva- 
tors have not been allowed to culti- 
vate their land. !Inlernrptiom) 

MR. SPEAKER : Shri Saifuddin. 
vou hava made your statement. You 
have cantradicted it. 

( I t ~ e r r u p t i m )  

SHRl RAM NAIK (Bombay- 
North): Let me speak. Sir. 

MR. SPEAKER : Not necessary. 
Shri Kapse has forcefully made th: 
point. 

(It~errrrplionr) 

SHRl RAM NAIK: The Homc 
Minister must make a statement. (In- 
rerrrrptions) 

case" in the village. On 14th 
August, at around 2 p.m.. the m e  
criminals dragged her into the market 
place to strip-off her clothes in full 
public view and paraded her for two 
long hours. 

Thc fact that these goondas had 
criminal record had scared the felbw 
billagers from rescuing her. Faced 
ivith such a brutal and unberable 
treatment, the victim tried to commit 
suicide. However, her minor son and 
ilthcrs had consoled and prevented her 
from doing so. 

It is very unfortunate that the at- 
tacks agalnst the poor. particularly 
asainst the womcn are in increase 
duriry the present congress regime in 
the slate. 

Not only it is a blot on the demo- 
c l a q  but also against the civilized 
society. Hence, I request you to 
d~rcc! the Statc Government. through 
the Centre, to take necessary action 
sr;on. All the culprits should be seve- 
rely clcalt with and Mrs. Muthamma 
h~ provided with necessav rehabilita- 
tion facilities in Nalgonda and Iler 

be admitted in a Residential 
school. and they should be given full 
protection. This is my sincere request 
to yod. (lnlerruplions) 

Thc paradins of a naked woman 
incident has made the 45th Indepen- 
dence day of free India the most 
shameful one. For. a heinous crime 
wac committed against a backward 
woman in Chalakurthi village of Nal- 
oonda district in Andhra Pradesb. 
The three notorious landlord crimi- 
nals namely. V. Narayan Reddy and 
others. had beaten the woman black 
a.td blue on 13th August for her al- 
k p d  invol1ement in an "dopmtnt 

MR. SPEAKER: We are discuss- 
in@ the Demands of the Ministry of 
Industry. Now. we are in the Budget 
session. We are expected to disuss 
the Demands. In order to see that 
more time becomes available for dis- 
cussion of the Demands. 1 would 
rather like to p to the next item 
now and curtail this thing here. Now. 
papers to be laid on the Table. 


